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MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 11th October, 2017.

S.0. 3291(E).—In exercise of the powers conferred by sub-section(3) of Section 109 and clause (k)
of sub-section (1) of Section 110 of the Motor Vehicles Act, 1988 (59 of 1988), read with sub-rule (1) of rule
124 of the Central Motor Vehicles Rules, 1989, the Central Government hereby makes the following further
amendments in the notification of Government of India in the erstwhile Ministry of Shipping, Road Transport
and Highways (Department of Road Transport and Highways) number S.O. 1365(E) dated 13th December,
2004, published in the Gazette of India, Extraordinary Part II, section 3, sub-section (ii), namely:—

(2) In the said notification, in the Table,—

(i) for serial number 52and the entries relating thereto, the following shall be substituted,
namely:—

) 2) 3) 4)

“52 Vehicle Alarm Systems and | AIS-076/2007, as amended 12™October, 2017.”.
Immobilizers for M and N | from time to time
category vehicles, if fitted.

[No. RT-11028/03/2015- MVL]
ABHAY DAMLE, Jt. Secy.

Note : The principal notification was published in the Gazette of India, Extraordinary, Part II, section 3, sub-
section (i1) vide notification number S.0. 1365 (E) dated the 13th December, 2004 and last amended
vide notification number S.O. 411(E) dated the 9" February, 2016.
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